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Atrocities on Harijans In 1977-78

9048. SHRI D. G. GAWAX: Will the 

Minister of JiOM * AFFAIRS be plea­

sed to state:

(A) the number of incidents in each 

stat̂  which relite to Atrocities against 

Scheduled Castes during the year 1977- 

78;

(b) the number of persons belong* 

ing to Scheduled Castes killed in the 

incidents arising out of atrocities; and

(c) the relief, if any; given by Cen­

tral Government or State Govern* 

ments to the families of the victims?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL M ANDAL): (a) 
and (b). A  statement is laid on the 
Table of the House.

(c) Relief in such cases is provided 
by the State Governments on the 
merits of each case.

Statement

According to the information received 
from the Slate1 Govet-nments/U.T. Ad­
ministrations, the number of cases re­
gistered under the I.P.C. involving 
crimes against members of Scheduled 
Castes for the period from 1-4-1977 to 
31-3-1978 and the number of persons v 
belonging to Scheduled Castes killed1 
in such incidents during the same 
period is given below.—

State No. of castes No of persons belong -
registered ing to Scheduled

Castes killed in those 
laddents

i. Andhra Pradesh 87 5
upto Feb. 34 (upto Feb.

78) 78)

3. Gujarat *9
4. ftafyana 38 6

5. ffimAchal Pradesh 54 Nil

6. Karnataka 89 10

7. K e r a l a ..................................... 4
8. Madhya Pradesh 3.798 63
9. Maharashtra 709 3

id. Oftsss 87 1

i f  .Punjab 77 13

12. Rajasthan, . . . *99 87 ...

13. Tamil Nadu (upto Dec. a (upto Dec.
;T 77) " 77)

14. Uttar Pradesh 
t j .  West Bengal : W J*

*74
1

16. Dadra & "Nigar tfavcli 6 1

17. D e l h i ..................................... 4 Nil

18. Pondicherry l 4 3

Information is Ni l  in respsct of remaining States/U-T. Administration.




